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Jaii Road Flyover

5314, SHRI SHEO SHARAN
VERMA: Will the Minister of SHIP-
PING AND .TRANSPORT be pleased
to state:

(a) whether the underneath portion
of the Jail Road flyover, New Delhi
would be left for cross ventilation or
would be covered: I covered, purpose
thereof; and

(b) whether the road light poles
would be adjusted on the walls of
the bridge on both sides to make the
lane left between the houses and the
bridge little wider for smooth traffic?

THE MINISTER OF STATE IN THE .
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESRD: (a) and (b), The matter
regarding the utilization of the
underneath portlon ot the Jail Road
fiyover and the question of shifting
the light poles on either side of its
approaches is under consideration of
the Munlcipal Corporation of Delhi
who are concerned with the construc-

tion of this flyover.





